
04.08.2018      J-1    PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)    

COURT NO. 1 
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE ANU MALHOTRA

1. CRL.REF.No.2/2016

COURT ON ITS OWN MOTION ..... Petitioner
Through: Mr. Dayan Krishanan, Sr. Adv. and Mr. Trideep Pais, 
Adv. (Amici Curiae) with Ms. AakashiLodha, Mr. Sanjeevi Seshadri 
and Mr. Pranav Jain, Advs.

versus

STATE ..... Respondent
Through: Ms. Aashaa Tiwari, APP for the State.

2. CRL.REF.No.3/2016

COURT ON ITS OWN MOTION ..... Petitioner
Through: Mr. Dayan Krishanan, Sr. Adv. and Mr. Trideep Pais, 

Adv. (Amici Curiae) with Ms. AakashiLodha,
 Mr. Sanjeevi Seshadri and Mr. Pranav Jain, Advs.

versus

STATE ..... Respondent
Through: Ms. Aashaa Tiwari, APP for the State.
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COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

1. W.P.(C) 8125/2016 & CM No.3362/2016

FEDERATION OF OKHLA INDUSTRIAL ASSOCIATION (REGD.) .... Petitioner
versus

LT GOVERNOR OF DELHI AND ANR     ..... Respondents

2. W.P.(C) 12088/2016 & CM Nos.9316/2017, 10386/2017 & 14678/2017

APEX CHAMBER OF COMMERCE AND INDUSTRY OF NCT DELHI  ..... Petitioner
         

versus
LT. GOVERNOR OF DELHI & ANR         ..... Respondents

3. W.P.(C) 2658/2017 & CM No.11560/2017

DELHI FACTORY OWNERS' FEDERATION .... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR. .... Respondents

4. W.P.(C) 3360/2017 & CM No.14703/2017

AUTOMOBILE TRADERS ASSOCIATION 
OF DELHI ..... Petitioner

versus
LT GOVERNOR OF DELHI AND ANR     ..... Respondents

5. W.P.(C) 3385/2017 & CM No.14800/2017

COLORWHEEL    ..... Petitioner
versus

LIEUTENANT GOVERNOR & ANR          .... Respondents

6. W.P.(C) 3684/2017 & CM No.16236/2017

SEVEN SEAS HOSPITALITY PVT LTD        ..... Petitioner
versus

LT GOVERNER OF DELHI AND ANR     ..... Respondents
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7. W.P.(C) 3792/2017 & CM No.16681/2017

DMA NURSING HOME AND MEDICAL ESTABLISHMENT FORUM      ... Petitioner
versus

LT GOVERNER OF DELHI AND ORS     ..... Respondents

8. W.P.(C) 3987/2017 & CM No.17543/2017

MALHOTRA CABLES PVT. LTD      ... Petitioner
versus

LT GOVERNER OF DELHI AND ORS     ..... Respondents

9. W.P.(C) 4007/2017 & CM No.17632/2017

FEDERATION OF PUBLISHERS & BOOKSELLERS ASSOCIATION IN INDIA & ORS ..... Petitioners
versus

LT. GOVERNOR OF DELHI & ANR         ..... Respondents

10. W.P.(C) 4080/2017, CM Nos.17912/2017 & 20168/2017

DELHI VOLUNTARY HOSPITAL FORUM & ANR. …….Petitioners

versus
LT. GOVERNOR OF DELHI & ANR         ..... Respondents

11. W.P.(C) 4102/2017 & CM No.17996/2017

NEW DELHI TRADERS ASSOCIATION      ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR         ..... Respondents

12. W.P.(C) 4103/2017 & CM No.17998/2017

SOUTH EXTENSION TRADERS 
ASSOCIATION    .... Petitioner

versus
LT. GOVERNOR OF DELHI & ANR         ..... Respondents

13. W.P.(C) 4106/2017 & CM No.18004/2017

NATIONAL RESTAURANT ASSO. OF INDIA ...Petitioner
versus

LT. GOVERNOR OF DELHI & ANR        ..... Respondents
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14. W.P.(C) 4446/2017 & CM No.19413/2017

FOOTWEAR WHOLESALERS ASSO. (REGD) .. Petitioner
versus

LT GOVERNOR OF DELHI AND ANR     ..... Respondents

15. W.P.(C) 4493/2017 & CM No.19640/2017

FEDERATION OF DELHI TEXTILE MERCHANTS ..Petitioner
   

versus
LT GOVERNOR OF NCT OF DELHI & ANR 

           ..... Respondents

16. W.P.(C) 4867/2017 & CM No.21093/2017

METRO CASH AND CARRY INDIA PVT. LTD
...Petitioner

versus
LT. GOVERNOR OF DELHI & ANR .... Respondents

17. W.P.(C) 4934/2017 & CM No.21336/2017

M/S ACE FACILITIES MANAGEMENT 
SERVICES & ANR. .....Petitioner

versus
LT GOVERNOR OF DELHI AND ANR .....Respondents

18. W.P.(C) 4998/2017& CM No.21608/2017

DELHI HINDUSTANI MERCANTILE 
ASSO.(REGD) ......Petitioner

versus
LT. GOVERNOR OF NCT OF DELHI & ANR  

      ….. Respondents
19. W.P.(C) 5013/2017& CM No.21650/2017

RAJVAIDYA SHITAL PRASAD & SONS    ..... Petitioners
versus

LT GOVERNOR OF DELHI AND ANR .... Respondents
20. W.P.(C) 5026/2017& CM No.21663/2017

ASSOCIATION OF GOLD LAON 
COMPAINIES INDIA ..... Petitioner

versus
LT GOVERNOR OF DELHI AND ANR .... Respondents
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21. W.P.(C) 5199/2017& CM No.22137/2017

ECOM EXPRESS PVT LTD    .... Petitioner
versus

LT GOVERNOR OF DELHI AND ANR   ..... Respondents

22. W.P.(C) 5200/2017& CM No.22139/2017

INDIAN SPINAL INJURIES CENTRE    ..... Petitioner
versus

LT GOVERNOR OF DELHI AND ANR   ...... Respondents

23. W.P.(C) 5214/2017& CM No.22167/2017

THOMSON PRESS (INDIA) LTD   ..... Petitioner
versus

LT GOVERNOR OF DELHI AND ANR     ..... Respondents

24. W.P.(C) 5217/2017& CM No.22172/2017

FLT LT RAJAN DHALL CHARITABLE 
TRUST & ORS  ..... Petitioners

versus
LT GOVERNOR OF DELHI AND ANR .... Respondents

25. W.P.(C) 5218/2017& CM No.22173/2017

CONNER INSTITUTE OF HEALTHCARE AND RESEARCH CENTRE P LTD AND ANR ..... Petitioners
versus

LT GOVERNOR OF DELHI AND ANR   ..... Respondents

26. W.P.(C) 5753/2017& CM No.23956/2017

DEEPAK GUPTA MEMORIAL FOUNDATION ..... Petitioner
 

versus
LT. GOVERNOR OF DELHI & ANR       ..... Respondents

27. W.P.(C) 5779/2017

SOCIAL JURIST A CIVIL RIGHTS GROUP  ..... Petitioner
versus

GOVT OF NCT OF DELHI  ..... Respondent
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28. W.P.(C) 5933/2017 and CM No.24668/2017

ARTEMIS MEDICARE SERVICES LIMITED .... Petitioner
versus

GOVT OF NCT OF DELHI  ..... Respondent

29. W.P.(C) 6078/2017 and CM No.25247/2017

AIRPORAT SERVICE PROVIDERS ASSON  .... Petitioner
versus

LT GOVERNOR OF THE NATIONAL CAPITAL TERRITORY OF DELHI & ANR.... Respondents

30. W.P.(C) 6155/2017& CM No.25609/2017

RETAILERS ASSOCIATION OF INDIA    ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR. .... Respondents

31. W.P.(C) 6794/2017& CM No.28326/2017

TENON FACILITIES MANAGEMENT
INDIAPVTLTD   ..... Petitioner

versus
LT GOVERNOR OF DELHI AND ANR .... Respondents

32. W.P.(C) 6815/2017& CM No.28372/2017

RARE HOSPITALITY AND SERVICES PVT LTD ... Petitioner

versus
LT GOVERNOR OF DELHI AND ORS     ..... Respondents

33. W.P.(C) 6841/2017& CM No.28472/2017

M/S SECURITRANS INDIA PVT LTD     ..... Petitioner
versus

LT GOVERNOR OF DELHI AND ANR   ..... Respondents

34. W.P.(C) 6990/2017& CM No.28997/2017

WRITER SAFEGUAD PVT. LTD.   ..... Petitioner
versus

LIEUTENANT GOVERNOR OF DELHI & ANR …. Respondents
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35. W.P.(C) 7012/2017& CM No.29106/2017

CMS INFO SYSTEMS LIMITED .... Petitioner
versus

LT GOVERNOR OF DELHI AND ANR .... Respondents

36. W.P.(C) 7141/2017

VULCAN EXPRESS PRIVATE LIMITED ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents

37. W.P.(C) 7760/2017& CM No.32053/2017

THE LEELA PALACE, NEW DELHI   ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents

38. W.P.(C) 8229/2017& CM No.33833/2017

JW MARRIOT HOTEL AEROCITY AND ANR .... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents

39. W.P.(C) 8622/2017& CM No.35424/2017

JAYPEE VASANT CONTINENTAL   ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents

40. W.P.(C) 9099/2017& CM No.37207/2017

JONES LANG LASALLE PROPERTY CONSULTANTS 
(INDIA) PRIVATE LTD. & ANR.   ..... Petitioners

versus
LT. GOVERNOR OF DELHI & ANR .... Respondents

41. W.P.(C) 9187/2017& CM No.37556/2017
JAYPEE SIDDHARTH   ..... Petitioner

versus
LT. GOVERNOR OF DELHI & ANR .... Respondents

42. W.P.(C) 9221/2017& CM No.37681/2017 ..... Petitioner

INDRAPRASTHA MEDICAL CORPORATION LIMITED
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents
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43. W.P.(C) 9446/2017& CM No.38428/2017

EIH LTD.  ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents

44. W.P.(C) 7495/2017& CM No.30926/2017

DARCL LOGISTICS LTD.  ..... Petitioner
versus

LT. GOVERNOR OF DELHI & ANR .... Respondents

For the petitioners

Mr. Gaurav Bahl, Adv. for petitioners in W.P(C) 8125/2016
Mr. S.K. Dubey and Mr. Rajmangal Kumar, Advs. for the petitioner in W.P (C) nos.12088/2016, 
4493/2017, 4998/2017
Mr. BhuvneshSehjal and Mr. Anubhav Bhasin, Advs. in W.P (C) nos.2658/2017, 4446/2017
Mr.  Dhruv  Mehta,  Sr.  Adv.  with  Mr.  Vipin  Singhania,  Adv.  for  petitioner  in  W.P  (C) 
no.3360/2017 
Mr. Vaibhav Arora, Adv. for the petitioners in W.P (C) no.4007/2017
Mr. Sandeep Vishnu and Mr. Anil Kr. Gupta, Advs. for petitioners in W.P ( C) no.4080/2017.
Mr. Ankit Jain, Adv. with Mr. Sarvesh Rai, Adv. for the petitioner in W.P (C) nos.4102/2017, 
4103/2017, 4106/2017
Mr. Dhruv Mehta, Sr. Adv. with Mr. Vikas Dutta, Mr. Siddharth Silwal and Ms Priyanka Nayyar, 
Advs. for the petitioner in W.P (C) no.4867/2017 
Mr. Puneet Saini and Mr. Kapil Hans, Advs. for petitioner in W.P.(C)No. 4934/2017.
Mr. Harvinder Singh, Mr. K.K. Mukhija, Mr. Sandeep Sharma, Mr. S.C. Dhingra, Ms. ReetaYagnik 
and  Ms.  Deepti  Singh  Sodhi,  Advs.  for  petitioners  in  W.P.(C)Nos.5013/2017,  5026/2017, 
5199/2017, 5200/2017, 5214/2017, 5217/2017, 5218/2017 and 5253/2017.
Mr.  Neeraj  Malhotra  Sr.  Adv.  with  Mr.  Arijit  Mazumdar,  Adv.  in  W.P.(C)Nos.5217/2017, 
5218/2017, 5753/2017, 5779/2017 and 25247/2017.
Mr. Ashok Agarwal and Ms. Slomita Rai, Advs. for petitioner in W.P.(C) 5779/2017.
Mr. Rishi Agrawala and Ms. Niyati Kohli, Advs. for petitioner in W.P.(C) 6155/2017.
Mr. Vivek Kishore, Adv. for the petitioner in W.P.(C) 6794/2017.
Ms. Fareha Ahmad Khan, Adv. for petitioner in W.P.(C) 6815/2017
Mr. Amit Seth, Adv. for petitioner in W.P.(C) 6990/2017
Mr.  Alok  Bhasin  and  Ms.  Poonam  Das,  Advs.  for  petitioner  in  W.P.(C)Nos.6841/2017  and 
7012/2017
Mr. Vikram Dhokalia and Mr. Sahil Bakshi, Advs. for petitioner in W.P.(C) 7141/2017.
Mr. Manu Bera, Adv. for petitioner in W.P.(C) 7495/2017.



04.08.2018      J-9    PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)    

For the respondents
Mr. Ramesh Singh, Standing Counsel with Mr. Sandeepan Pathak, Adv. for respondents in 
W.P.(C) 6155/2017
Mr. Sanjay Ghose ASC for GNCTD with Mr. Rishabh Jaitley and Ms. Urvi Mohan, Advs. in W.P (C)  
nos.12088/2016  ,  2658/2017,  3360/2017,  3684/2017,  4080/2017,  4102/2017,  4934/2017, 
4998/2017,  5013/2017,  5199/2017,  5200/2017,  5214/2017,  5217/2017,  5218/2017,  5779/2017, 
25247/2017, 6794/2017, 6815/2017, 6841/2017, 6990/2017, 7012/2017, 7141/2017, 7495/2017, 
7760/2017.
Mr. Santosh Kumar Tripathi, ASC for GNCTD in W.P.(C)Nos.4446/2017, 4867/2017 and 5753/2017
Mr. Devesh Singh, ASC (Civil) GNCTD with Ms. Neelam Kholiya, Adv. for respondent no.1 in  
W.P.(C) 5026/2017  
Mr. Siddharth Dutta, Adv. for respondent in W.P.(C) 5013/2017

 HIGH COURT OF DELHI                            
 03RD AUG,2018                              REGISTRAR (LISTING)

/////////


